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fim mm MINISTRY OF FINANCE
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787 GI/ZOIZ

G S.R. 141(E).—In exercise oithe powers conferred
by clause (a) of Section 8 0f the Conservation ofForclgn
Exchange and Prevention of Smuggling Activities Act,
1974 (52 0f1974) and111 superscssion ofthe Notification of
the Goxernment of India, in the Ministry of Finance
(Department of Revenue) G.S.R. No.178(E), dated
lstMarch, 2011 except as respectsthings done or omitted
to be done before such super'session, the Central
Government hercby constitutes an Advisory Board for a
period ofoneyear, consisting of:—

(1') HonbleMs. Justice Revathtrapal —Cha1'1person
(ii) Hm‘bleMLJusficeRajivSahaiEndlaw —Mcmber
(iii) Hon’ble Ms. Justice Mukta Gupta—Member ‘ ‘

2. This Notificanon shall come into force with effect
fi‘om23rd-March, 2012. 7

[E No. 674/1/2005-Cus. VIII]
A. K. SHARMA, UnderSecy.

Foot Note.—Thc Notification GS.R. No. 178(E))daled Ist _
March, 20] l was published'In the Gazette ofInd1a

'(Extraordinary), Part II, Section3, Sub--S€Ctl0n (1)
0n the 31d March, 2011.
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